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Propo oj to Set up Joi nt Venture "Hla 
ARian Paints (INDIA) Ltd. 

4747 SHRl K. LAKKAPPA : Will 
the Minister of COMMERCE be pleased 
to sta tc : 

(a) whether the Asian Paints (india) 
Ltd., Bembay have asked for Govern-
ment's permission to set LIP joint ven-
tun's in a Dumbe- of countries for manu-
facture (If paints and other products; 
and 

(b) if so , the details of th: proposals 
received from this company and decision 
lakcn the reon ? 

THE MINISTER OP STATE IN 
THE MINISTRY 0 COMMERCE 
AND IN TH DEPARTMENT OF 
SUPPLY (SHRI NTHAR RANJAN 
LASKAR) : (a) yc~, Sir. 

(b) Mis. A3ian Paints (India) Ltd. 
Bombay had submitted propo. als for 
se lting up joint ventures in Fiji, TOliga, 
Qatar. Dominion of Solomon Isla nd s 
and N-:pat for manufactllre of paints, 
ana 'll c ls and ' varnishes. Approval for 
se lling up joint ventures in Fiji and 
T.nga wl.!rc is ued in 1977 and 1981 
respectively. The proposal for Qatar 
\vas Dot approved and these for the 
D eminion of Solomon Isla nds and Ncpa I 
are und er considerat ion of Government. 

J unior Accounts Otliccrs in Office of 
Cont roller General of Accouuts 

4748. SHRI M. ARUNACHALAM 
Will the Mini s ter of F I NA CE be 
plea 'cd to Stale. 

(a) whether the Junior 'Ac(';ollnts 
Officers (Civil) Examinaiion conducted 
by the Controller G enera l of A counts, 
Ministry of Finance is the same as the 
S.A .S. Examination conducted by the 
' omplrollc(' and Auditor General of 

India in this organ'isation ; 

(b) whether IT'lOst ' f the Junior _ 
'COU Qt·s Officers, who are now working 

in C.G.A. . organisation, have come 
from the C & G organisation a tel" 
bifurcation . f aCCOUnt s fr m the Audit 
Department; and 

(C) if so, the reasons why the Joas 
inC & AG organisation have been given 
higher scale of pay and designated as 
Gazetted officers whiJe the Junior Ac-
count Officers in eGA organisa tion arc 
non g.~zctted and getting less pay scale? 

THE MI ISTER OF STATE IN 
THE MINISTRY OF FINANCE (SHRI 
S M. KRfSHNA) ; (a) No Sir. The Jr . 
Accounts Officers (Civil) Examination 
conducted by Controller Genera) of A(.;-
counts , Minist ry of inanc.:e is not the 
~allle as the SAS Examina tion conducted 
by the Comptroller and Auditor General 
of lndia bu t is largely simi la r. with 
c1itferl!nt syllabi. 

(b) \'1.: '> , Sir, 

((.;) All the Junior Account Officers 
in C,A.G. ·s organisation have not been 
given higher pay Scale and ga7.ettcd 
stet tus. From 1-3-1984, the Indian Audi ( 
and Account D .!partlllcnt ha~ been 
restructured into two s treams-Audit and 
Ac(.;ounfs, Those Junior A<:counts Officers 
who have been pcrmanently transferred 
to the audit s tream and are engaged iil 

s tatutory Audit ha ve been given the higher 
pay sea Ie a no t.hc Gazet tcd s tatus on the 
ground that lhey are discharging a 
superior fUlJction while those transferred 
to the accounts strcClnl -and engaged in 
ac~ount~ work continue in the old pay 
scale, The Junior Accounts Officers in 
the dcpH tJn!ntalised accounts se t-up in 
the (1 ov,; rnmcnt of Indi a are getting 
the same pay sca le and having the same 
stalus as their counterparts in the Audil 
Department engaged in accC:lOtlOt~ work. 

\Vithdrawal of Application for Member-
ship of World Fedrations of Diamonds 

Bourse ' . 

4749 . SHRJ KRISHNA KUMAR. 
GOAL: Will the Minister of C M .. 
MERCE be pleas~d to state; 




